Central Administrative Tribunal
Principal Bench:lNew Delhi .

OA No. 2164/2002
this the day of 5th Septembar, 2002

Hon'ble Shri Kuldip Singh, Member (J)

1. Surender
/o Bhr amchand,
G. B Paﬂt Hospltal.

2. dharmender Kumar,
S/o Badle Ram,
- A-L5, G.B.Pant Hospital,
J.P.Complex,
New Delhi.

3. Raju @ Raj Narain,
S/o Srl Devi Shay,
House No.ll-A/6,
Block 11, Trllokpdrl
New Delhl—llOO9l

4. Smt.Sudesh
D/o Shri uhlrangl Lal,
House Nol 10185 Jhande Wallm Road,
Navikar im, Pdhargaug,
New delhi.

5. Rajan

E{/o Shri vhl.farjjl Lal,
o

use No. 10785, Jhande Wallan Road,
Navikar im, Pahargaﬂj,

New. Delhl,

6. Hira Lal
bﬁ)ﬂﬁlCMImleﬂ
House No.1l078%, Jhande Wallan doad
"Navikarim, Paharg anj,
New Delhi.

7. 2inesh Chand,
S/o Bishambar Dayal,
H.No.56/663, Panchkulan Road,
New Lelhi.

. «Applicants
(By Advocate:; Shri Rradeep Gupta)

Versus -
1. National Gapital Territory of Delnhi,” -
Through its Secretary,
Ministry of Health,
Sectt. Office, I.T.O. Delhi,

- M/s G.B.Pant Hospital,
Through its Director,
Jawahar Lal Nehru Marg,
New Delhi-110002.

N

. Jlespondents
ORDER (@i AL)

Learned counsel for the applicants seeks
permission to withdraw the OA. Permission granted.
Accordingly OA is dlsmlssed as w:Lt
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